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No.

Bhopal, the 2nd September 2011

F 1-1/2008/XLV.- In exercise of the powers conferred by the proviso to article 309

of the Constitution of India, the Governor of Madhya Pradesh, hereby, makes the
following further amendments in the Madhya Pradesh Aviation Department (Gazetted)

Technical Service Recruitment and Service Condition Rules, 2003, namely :-

AMENDMENTS

In the said rules,-

(1) In rule 2, after clause (g), the following clause shall be

1
inserted, namely :-

"(ga) "Administrative Officer" means an Executive/Civil Gazetted Officer, who
is supervising the work of executive/non-ministerial and technical employees
and conducting all administrative work of the Directorate (except flying and

maintenance work of aeroplane/helicopters);"”

(2)  for Schedule I, the following Schedule shall be substituted, namely :-
SCHEDULE-I
(See rule 5)
S.No. | Name of Posts included | Number | Classification Scale of pay and Grade Pay
in the services of posts

() @) ®) @ ©)

PILOT (TECHNICAL POST) i
1. | Chief Pilot/Director 1 Class | 37400-67000+Grade Pay Rs.10000
2. | Senior Pilot (Helicopter) 5 Class | 37400-67000+Grade Pay Rs.10000
3. | Senior Pilot (Aircraft) v ¥ Class | 37400-67000+Grade Pay Rs.10000
4. Pilot (Aircraft) ] Class | 37400-67000+Grade Pay Rs. 8900
5 Junior Pilot (Aircraft) 1 Class [ 15600-39100+Grade Pay Rs.6600
6. Administrative Officer 1 Class Il 15600-39100+Grade Pay Rs.5400

(Non-Technical Post)
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ENGINEER (TECHNICAL POST)

1. | Chief Engineer ] Class 37400-67000+Grade Pay Rs.10000

2 Deputy Chief Engineer 1 Class | 37400-67000+Grade Pay Rs.8900
(Maintenance)

3. Deputy Chief Engineer 1 Class 1 37400-67000+Grade Pay Rs.8900
(Radio)

4, | Superintending Engineer 1 Class | 37400-67000+Grade Pay Rs.8700
{Maintenance)

5. | Superintending Engineer n Class 37400-67000+Grade Pay Rs.8700
(Radio)

6. Foreman 1 Class Il 9300-34800+Grade Pay Rs.4200

(3)  In Schedule II, after serial number 5 and entries relating thereto, the following
serial number and entries relating thereto shall be inserted, namely :-

URE @ ©)

"6. Administrative Officer | On deputation from any eligible officer of Government Department 1?

By order and in the name of the Governor of ~ Madhya Pradesh,
' DEEPAK KHANDEKAR, Principal Secy.
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